
 

 
(vi) (a) Sixty-second Annual Report and Accounts of the CAPEXIL (formerly 

Chemicals and Allied Products Export Promotion Council), Kolkata, 
for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3924/17/21] 

 

(vii) (a) Annual Report of the Shellac and Forest Products Export Promotion 
Council (SHEFEXIL), Kolkata, for the year 2019-20. 

 (b) Annual Accounts of the Shellac and Forest Products Export 
Promotional Council (SHEFEXIL), Kolkata, for the year 2019-20, and 
the Audit Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T.3922/17/21] 

 

(viii) (a) Sixty-fifth Annual Report and Accounts of the Plastics Export 
Promotion Council (PLEXCONCIL), Mumbai, for the year   2019-20, 
together with the Auditor’s Report on the Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3925/17/21] 

 

Reports and Accounts (2018-19 and 2019-20) of various Institutes and related Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Mansukh Mandaviya, I lay on the 
Table, a copy each in (English and Hindi) of the following papers:-— 
 

(i) (a) Annual Report and Accounts of the National Institute of 
Pharmaceutical Education and Research (NIPER), Raebareli, Uttar 
Pradesh, for the year 2019-20, together with the Auditor's Report on 
the Accounts, under sub-section (4) of Section 23 of the National 
Institute of Pharmaceutical Education and Research (NIPER)  
Act, 1998. 
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 (b) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T.4149/17/21] 
 

(ii) (a) Annual Report and Accounts of the Central Institute of Petrochemicals 
Engineering and Technology (CIPET), Chennai, for the year 2019-20, 
together with   the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3873/17/21] 

 
(iii) (a) Twenty-eighth Annual Report  and  Accounts  of   the  Institute of 

Pesticide Formulation Technology (IPFT), Gurugram, for the year 
2018-19, together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3870/17/21] 

 
Reports and Accounts (2019-20) of AIIMS, Patna and IPC, Ghaziabad and related Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Ashwini Kumar Choubey, I lay on the 
Table— 
 

(i) (1)   A copy each (in English and Hindi) of the following papers, under sub-
section (4) of the Section 18 and Section 19 of the All India Institute of Medical Sciences 
Act, 1956 :— 

 (a) Annual Report and Accounts of the All India Institute of Medical 
Sciences (AIIMS), Patna, Bihar, for the year 2019-20, together with 
the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 

           (2) Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) (a) above. 

[Placed in Library. See No. L.T.4068/17/21] 
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